Kerala Gazette No. 10 dated 5th March 2019.

PART 111
COMMISSIONERATE OF LAND REVENUE
LAND FAIR VALUE NOTIFICATION
KOLLAM DISTRICT
DMLl VNI BHBHSOYNS MSalSldmo
(w003 : cawo. afl®, ag)as., ©af).af).af)aV.)
MMUB  af)afi-25061/2017. 2017 MaAloenI@ 27.

aflett@o :—myoailel eHqUole3 DB SOOMEAINW @Al &S] BUBH|S)OMINOC—L MO AU,
V) aIM:—(1) GHOB qQROMT @RES, 1959 OALVHUM 28A (Fixation of fair value of land) aigo 3 (7), 2150 (4).

(2) omoglo Heloled ooelo ®oenesled mamiss)d allealEled aMEHM)B C2IBIVIGE ©)0)CAILIS]E:O0)
aljom@Barlsiad (1. (0le:emomMmowa m)(ﬁgﬁ% @RGalH.

(3) O:moLlo ®a0WI@3BIO}OS 15-11-2017-081 6nil.18-26126/17-00 MMUAB GlEa]odS.

2010 20@a] @0aVo 6-00 GIVTIVIOLI @RAVOWOVEM VALY AlEEMOAIM (ald:000 Mlelalladaim myoailel eelqyold
2U30aISOOMGAINY @INYQ|OW)IN TVAOQY MMUV)GHSWO]5 AUTV@EHUWBHS TV)aIM Olea|0BZHSPS @ESITLOOMOICE CHOS
OMI ERES HAVSUM 28 af) (ald000 Mowailel MIGGRWa] DGIMOG VOO AIIEYAM).

S BI. Sy. Sub Diw. Local Body Taluk Village Classification Fair value

No. No. No. No. per Are ©

1 17 159 1 Elampalloor Kollam Elampalloor Residential 1,00,000

plot with
NH/PWD
road access

aueni HBHSOYOS BHO0LOLIWO, (8a))
©0Lo. aqenl HBHSA.

THRISSUR DISTRICT

®10)O®@3  Qll2emoalMo

Mm@ enil5-19713/2011. 2019 RM)AIO] 4.

6-3-2010-00 @1O@IVIOAI 515-00 MMIG GHOZ GRAVOWICEM OAVG (ald»Hd00 @YA &eldloal melaflgs] @oenseIcs
9UWeqls B)dle:g)es myowallel MdH9Id (aIMlEL1®:d)2I5I88@06M. af)dMO@d Sl moeneslenudaalg allallw alleaiR &8s
aB®OM)o MABEQ MMIO)GHSIENWBeqls VI )l V93 )l oM 6®QOV] coalaa|s)Em] afllel Mlunidlajlg)ssm)o
afler avdeq] avent aslaflaum)ewBes myowailel MluiXlenom all5)Ealnlg8s®o aflel AN®EOBOS GOTVlar]EHs uad
o®Q00 Goalna|S)O afllel MluaIWlaflg)8s®)o @R, M(ale000)88 &)e1e:wse Mydwailel Mlunilenaaila) gadlwes
90301006008 Madaflal @RCUSUDIT ®EInI8s] ERATHIMG3 ®a0wlTdB00)NS @REMIaUEM GlEajods (ald:000 Momailal
Mluidla] 0D 82anlaled Mlamle 2omEARVISI88®oem. Sl qudeq aveni awlalaum)&Elelnalg AUTTOENUWBH al}@}S]
Dl@IDfla] MOallel @O aloWIN HIMaClEEHUMBHUWB (21000 @0} VEHHEMBGIEM.

oaimy) alaflauem@d Boanlay, (8q))

(OINGA oaimy) alailatemad 630anTava.
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2

Form ‘A’
[See Rule 4]
NOTIFICATIONS

Whereas, it is expedient to publish the Fair Value of Land as required under Section 28A of the Kerala Stamp
Act, 1959 read with Rule 4 of the Kerala Stamp (Fixation of Fair Value of Land) Rules, 1995;

Now, Therefore, it is hereby made known to the public that the fair value fixed for the land mentioned against
each serial number, in respect of the land situated in the survey/re-survey numbers of the Village and Taluk mentioned

against each, shall be as shown against it in column (11) thereof.

(1)

No. K.Dis.-2717/2018/B5. 9th October 2018.

SCHEDULE
District—Thrissur.
Village—Nelluvai.

Taluk—Talappilly.

S. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
No. No. Div. Block No. Sub division Municipality/ of Local No. of fication Value

No. No. Corporation Panchayath/. ward by use per Are
Municipaility/ ()
Corporation
Mm@ B3 @ (5) (6) (7) (8) (9) (10) (11)
718 1/11 Panchayath  Erumapetty vV Residential 16,500
719 2/2 plot with
3 719 Private
road access
(2)
No. K.Dis.-14441/2018/B5. 9th October 2018.
SCHEDULE
District—Thrissur.

Taluk—Talappilly. Village—Kaniyarkode.
S. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
No. No. Div. Block No. Sub division Municipality/ of Local No. of fication Value

No. No. Corporation Panchayath/  ward by use per Are
Municipality/ (")
Corporation
Mm@ & @ (5) (6) (7) (8) (9) (10) (11)
11260 7 Panchayat .. Thiruvilamala Residential 12,350
plot with
Private
road access
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No. K.Dis.-1335/2018/B5.

3
©)

SCHEDULE
District—Thrissur.

9th October 2018.

Village—Kaniyarkode.

Taluk—Talappilly.
S. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
No. No. Div. Block No. Sub division Municipality/  of Local No. of fication Value
No. No. Corporation Panchayath/  ward by use per Are
Municipality/ ()
Corporation
W 6 O ©) © ™ ® © (10 (1)
636 5 Panchayat Thiruvillwamala Residential 12,350
plot with
Private
road access

No. K.Dis.-10031/2018/B5.

(4)

SCHEDULE
District—Thrissur.

9th October 2018.

Village—Pangarappilly.

Taluk—Talappilly.

S. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair

No. No. Div. Block No. Sub division Municipality/  of Local No. of fication Value

No. No. Corporation Panchayath/  ward by use per Are
Municipality/ ()
Corporation
Mm@ 63 @ (5) (6) (7) (8) (9) (10) (11)
1 307 2/1 Panchayath  Chelakkara Residential 17,290
plot with
Corporation/
Municipality/
Panchayath
road access
(5)
No. K.Dis.-14150/2018/B5. 8th October 2018.
SCHEDULE
District—Thrissur.

Taluk—Talappilly. Village—Painkulam.
S. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
No. No. Div. Block No. Sub division Municipality/  of Local No. of fication Value

No. No. Corporation Panchayath/  ward by use per Are
Municipality/ ()
Corporation
Mm@ 63 @ (5) (6) (7) (8) (9) (10) (11)
818 1 Panchayath Panjal Y Hill Tract 32,500
with road
access
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4

(6)
No. K.Dis.-2843/2018/B5.
SCHEDULE

District—Thrissur.
Taluk—Talappilly.

25th September 2018.

Village—Varavoor.

dS. Sy. Sub Re-survey Re-survey Re-survey Panchayath/

Name
No. No.

Name & Classi- Fair
Div. Block No. Sub division Municipality/ of Local No. of fication Value
No. No. Corporation Panchayath/  ward by use per Are

Municipality/ ()

Corporation
O @ 6 @ © © ™ ® &) (10 (1)
212 2 Panchayath  Varavoor Wet Land 5,700
(7)
No. K.Dis.-4847/2018/B5. 27th September 2018.
SCHEDULE
District—Thrissur.

Taluk—Talappilly. Village—Enkakkad.

S. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair

No. No. Div. Block No. Sub division Municipality/ of Local No. of fication Value

No. No. Corporation Panchayath/  ward by use per Are

Municipality/ )
Corporation
@ 6 @ © © ™ (G} ©) (10 (1)
51 158 7 Municipality Wadakkanchery Residential 50,000
plot with
Panchayath
road access

(8)
No. K.Dis.-13660/2018/B5.

SCHEDULE

District—Thrissur.
Taluk—Talappilly.

27th September 2018.

Village—Kurumala.

S. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
No. No. Div. Block No. Sub division Municipality/ of Local No. of fication Value
No. No. Corporation Panchayath/  ward by use per Are
Municipality/ (")
Corporation
Mm@ 63 @ (5) (6) (7) (8) (9) (10) (11)
252 6/9 Panchayath  Chelakkara Hill tract 12,350
with road
access
218




No. K.Dis.-10878/2018/B5.

5

(9)
24th September 2018.

SCHEDULE

District—Thrissur.

Taluk—Tal appilly. Village—Varavoor.
9. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
No. No. Div. Block No. Sub division Municipality/ of Local No. of fication Value
No. No. Corporation Panchayath/  ward by use per Are
Municipality/ ")
Corporation
e 6 @ © © ™ ® © (10 1)
K] 193 6 Panchayath  Varavoor Residential 78,750
plot with
Panchayath
road access
(10)
No. K.Dis.-12951/2018/B5. 24th September 2018.
SCHEDULE
District—Thrissur.
Taluk—Talappilly. Village—Varavoor.
S. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
No. No. Div. Block No. Sub division Municipality/ of Local No. of fication Value
No. No. Corporation Panchayath/  ward by use per Are
Municipality/ ()
Corporation
m @ & @ (5) (6) (7) (8) (9) (10) (11)
1 231 Panchayath  Varavoor 6 Category-3 52,500
Residential
plot with
Panchayath
road access
(11)
No. K.Dis.-11442/2018/B5. 11th September 2018.
SCHEDULE
District—Thrissur.
Taluk—Talappilly. Village—Varavoor.
9. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
No. No. Div. Block No. Sub division Municipality/ of Local No. of fication Value
No. No. Corporation Panchayath/  ward by use per Are
Municipality/ ")
Corporation
Mm@ B3 @ (5) (6) (7) (8) (9) (10) (11)
1 17 2 Panchayath  Varavoor Nilam 13500

Gaz. No. 10/2019/DTP CLR-Fair Vaue (Supplement).

219



No. K.Dis.-11443/2018/B5.

Taluk—Talappilly.

6
(12)

21st August 2018.
SCHEDULE

District—Thrissur.

Village—Venganellur Block 72.

S. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
No. No. Div. Block No. Sub division Municipality/ of Local No. of fication Value
No. No. Corporation Panchayath/  ward by use per Are
Municipality/ ()
Corporation
e O @ © © U] ® ) (10 1)
1 118 1an A 7] 5 Chelakkara  Chelakkara 2 Residential 60,000
119 9 Parakkad  plot with
Corporation/
Muncipality/
Panchayath
road access
13
No. K.Dis-10030/2018/B5. 18th July 2018.
SCHEDULE
District—Thrissur.
Taluk—Talappilly. Village—Thekkumkara.
S. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
No. No. Div. Block No. Sub division Municipality/ of Local No. of fication Value
No. No. Corporation Panchayath/  ward by use per Are
Municipality/ )
Corporation
@ O @ © © ) ® ) (10 1)
1033 3 Panchayath Thekkumkara Residential 60,000
104 5 plot with
Panchayath
road access
14
No. K.Dis.-10283/2018/B5. 28th July 2018.
SCHEDULE
District—Thrissur.
Taluk—Talappilly. Village—Painkulam.
S. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
No. No. Div. Block No. Sub division Municipality/ of Local No. of fication Value
No. No. Corporation Panchayath/  ward by use per Are
Municipality )
Corporation
@ O @ © © ) ® ) (10 1)
1 44 4 Panchayath Panja Residential 33,000
plot with
Panchayath
road access
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7

(15)
28th July 2018.

No. K.Dis.-10029/2018/B5.
SCHEDULE

District—Thrissur.
Village—Pazhayannur.

Taluk—Talappilly.
S. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
No. No. Div. Block No. Sub division Municipality/ of Local No. of fication Value
No. No. Corporation Panchayath/  ward by use per Are
Municipality ()
Corporation
e 6 @ © © ™ ® © (10 1)
8% 6 Panchayath Pazhayannur Residential 69,000
plot with
NH/PWD
road access
(16)
No. K.Dis.-10521/2018/B5. 28th July 2018.
SCHEDULE

District—Thrissur.
Village—Pazhayannur.

Taluk—Talappilly.
S. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
No. No. Div. Block No. Sub division Municipality/ of Local No. of fication Value
No. No. Corporation Panchayath/  ward by use per Are
Municipality )
Corporation
@ 6 @ © © ™ ® O (10) (11)
8% 5 . . . Panchayath Pazhayannur 11l Residential 69,000
Parakulam  plot with
NH/PWD
road access
17
No. K.Dis-9857/2018/B5. 30th July 2018.
SCHEDULE

District—Thrissur.
Village—Wadakanchery.

Taluk—Tal appilly.
9. S Sub Resurvey Resurvey Resurvey Panchayath/ Name Name & Classi- Fair
No. No. Div. Block No. Sub division Municipality/ of Local No. of fication Value
No. No. Corporation Panchayath/  ward by use per Are
Municipality ()
Corporation
@ @ 06 @ © © ™ ® © (10 1)
1 1638 1 53 152 12 Municipality Wadakanchery Hill Tract 19,000
with
road access
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8

(18)
No. K.Dis.-2287/2018/B5.

3rd July 2018.
SCHEDULE

District—Thrissur.
Taluk—Talappilly.

Village—Elanad.
S. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
No. No. Div. Block No. Sub division Municipality/ of Local No. of fication Value
No. No. Corporation Panchayath/  ward by use per Are
Municipality ")
Corporation
Mm@ B3 & (5) (6) (7) (8) (9) (10) (11)
1255 2 Panchayath Pazhayannur Residential 14,000
plot with
Panchayath
road access
(19)
No. K.Dis.-9148/2018/B5. 2nd July 2018.
SCHEDULE

District—Thrissur.
Taluk—Talappilly.

Village—Karikkad.
S. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
No. No. Div. Block No. Sub division Municipality/ of Local No. of fication Value
No. No. Corporation Panchayath/  ward by use per Are
Municipality (")
Corporation
Mm@ 63 @ (5) (6) (7) (8) (9) (10) (11)
1 721 18 Panchayath  Kadavalur 16 Residential  1,20,000
plot with
Panchayath
road access
(20)
No. K.Dis.-8287/2018/B5. 12th June 2018.
SCHEDULE
District—Thrissur.
Taluk—Talappilly. Village—Pallur.
S. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
No. No. Div. Block No. Sub division Municipality/ of Local No. of fication Value
No. No. Corporation Panchayath/  ward by use per Are
Municipality ")
Corporation
Mm@ B3 @ (5) (6) (7) (8) (9) (10) (11)
1 1123 6 Desamangalan Desamangalam Residential 16,000
plot with
Corporation/
Municipality/
Panchayath
road access
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9

(21)
No. K.Dis.-5445/2018/B5. 12th June 2018.
SCHEDULE
District—Thrissur.
Taluk—Talappilly.

Village—Mulloorkkara.
S. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
No. No. Div. Block No. Sub division Municipality/ of Local No. of fication Value
No. No. Corporation Panchayath/  ward by use per Are
Municipality (")
Corporation
mH @ B &4 (5) (6) (7) (8) (9) (10) (11)
1 74%, 51 35 342 9 Panchayath Mullurkkara ~ W. 1l Garden 40,000
76, 75 land with
Panchayath
road access
(22)
No. K.Dis.-6967/2018/B5. 11th June 2018.
SCHEDULE

District—Thrissur.
Taluk—Talappilly. Village—Vellarakkad.

S. Sy. Sub Re-survey Re-survey Re-survey Panchayath/

Name Name & Classi- Fair
No. No. Div. Block No. Sub division Municipality/ of Local No. of fication Value
No. No. Corporation Panchayath/  ward by use per Are
Municipality (")
Corporation
m @ 6 @ (5) (6) (7) (8) (9) (10) (11)
774 Panchayath Kadangode . Wet land 64,000
(23)
No. K.Dis.-6967/2018/B5. 11th June 2018.
SCHEDULE

District—Thrissur.
Taluk—Talappilly. Village—Vellarakkad.

S. Sy. Sub Re-survey Re-survey Re-survey Panchayath/

Name Name & Classi- Fair
No. No. Div. Block No. Sub division Municipality/ of Local No. of fication Value
No. No. Corporation Panchayath/  ward by use per Are
Municipality ()
Corporation
1 @ G @ (5) (6) (7) (8) (9) (10) (11)
774 Panchayath Kadangode . Wet land 64,000
Gaz. No. 10/2019/DTP CLR-Fair Vaue (Supplement).
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No. K.Dis.-6981/2018/B5.

10

(24)

SCHEDULE

District—Thrissur.

22nd May 2018.

Village—Painkulam.

Taluk—Talappilly.
S. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
No. No. Div. Block No. Sub division Municipality/ of Local No. of fication Value
No. No. Corporation Panchayath/  ward by use per Are
Municipality (")
Corporation
m @ 6 @ (5) (6) (7) (8) (9) (10) (11)
1 967 8 Panchayath Panjal \Y, Garden 42,500
land with
road access
(25)
No. K.Dis.-5305/2018/B5. 18th April 2018.
SCHEDULE
District—Thrissur.
Taluk—Talappilly. Village—Thayyur.
S. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
No. No. Div. Block No. Sub division Municipality/ of Local No. of fication Value
No. No. Corporation Panchayath/  ward by use per Are
Municipality ()
Corporation
Mm@ 6 @ (5) (6) (7) (8) (9) (10) (11)
1 276 12/7 Panchayath Velur 3 Residential 13,591
plot with
Panchayath
road access
(26)
No. K.Dis.-4848/2018/B5. 18th April 2018.
SCHEDULE
District—Thrissur.
Taluk—Talappilly. Village—Velur.
S. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
No. No. Div. Block No. Sub division Municipality/ of Local No. of fication Value
No. No. Corporation Panchayath/  ward by use per Are
Municipality ")
Corporation
m @ & @ (5) (6) (7) (8) (9) (10) (11)
1 1592 7 Panchayath Velur 10 Garden 19,760
2 1592 8 land with
3 1593 5 road access
4 1593 6
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11
(27)
No. K.Dis.-5441/2018/B5.

18th April 2018.
SCHEDULE

District—Thrissur.
Taluk—Talappilly.

Village—Karikkad.
9. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
No. No. Div. Block No. Sub division Municipality/ of Local No. of fication Value
No. No. Corporation Panchayath/  ward by use per Are
Municipality (")
Corporation
Mm@ & @ (5) (6) (7) (8) (9) (10) (11)
728 11 Panchayath Kadavallur 15 Residential  3,00,000
plot with
Panchayath
road access
(28)
No. K.Dis.-5306/2018/B5. 18th April 2018.
SCHEDULE

District—Thrissur.
Taluk—Talappilly.

Village—Pazhayannur.

9. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
No. No. Div. Block No. Sub division Municipality/ of Local No. of fication Value
No. No. Corporation Panchayath/  ward by use per Are
Municipality ()
Corporation
m @ 6 @ (5) (6) (7) (8) (9) (10) (11)
1 8% 2 Panchayath Pazhayannur Residential 69,000
plot with
NH/PWD
road access
(29)
No. K.Dis.-4902/2018/B5. 20th April 2018.
SCHEDULE

District—Thrissur.
Taluk—Talappilly.

Village—Chiramanangad.
S. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
No. No. Div. Block No. Sub division Municipality/ of Local No. of fication Value
No. No. Corporation Panchayath/  ward by use per Are
Municipality ()
Corporation
o @ 6 ® (5) (6) (7) (8) (9) (10) (11)
1 2 Panchayath Kadangod Residential 38,000
plot with
Panchayath
road access
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12

(30)

No. K.Dis.-4757/2018/B5. 13th April 2018.

SCHEDULE
District—Thrissur.
Village—Kadangode.

Taluk—Talappilly.
S. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
No. No. Div. Block No. Sub division Municipality/ of Local No. of fication Value
No. No. Corporation Panchayath/  ward by use per Are
Municipality (")
Corporation
m e ©6 @ (5) (6) (7) (8) (9) (10) (11)
1306 3 . . . Panchayath Kadangode . Hill Tract 17,500
with
road access
(31)

No. K.Dis.-4492/2018/B5. 13th April 2018.
SCHEDULE

District—Thrissur.
Village—Kadangode.

Taluk—Talappilly.
S. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
No. No. Div. Block No. Sub division Municipality/ of Local No. of fication Value
No. No. Corporation Panchayath/  ward by use per Are
Municipality ")
Corporation
Mm@ & @ (5) (6) (7) (8) (9) (10) (11)
334 3 . . . Panchayath Kadangod . Residential 50,000
plot with
Panchayath
road access
(32)

No. K.Dis.-15076/2016/B5. 12th April 2018.

SCHEDULE

District—Thrissur.
Village—Kariyannur.

Taluk—Talappilly.
S. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
No. No. Div. Block No. Sub division Municipality/ of Local No. of fication Value
No. No. Corporation Panchayath/  ward by use per Are
Municipality ")
Corporation
Mm@ & @ (5) (6) (7) (8) (9) (10) (11)
1 780 1 . . . Panchayath Erumapetty 17 Residential 25,000
plot with
Panchayath
road access
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13

(33)

No. K.Dis.-4901/2018/B5. 9th April 2018.

SCHEDULE
District—Thrissur.

Taluk—Talappilly. Village—Elanad.
S. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
No. No. Div. Block No. Sub division Municipality/ of Local No. of fication Value

No. No. Corporation Panchayath/  ward by use per Are

Municipality (")

Corporation

mea 6 @ (5) (6) (7) (8) (9) (10) (11)

1070 2 Panchayath  Pazhayannur Elanad Il Garden 15,000
land with
road access
(34)
No. K.Dis.-3318/2018/B5. 31st March 2018.
SCHEDULE

District—Thrissur.
Village—Wadakanchery.

Taluk—Talappilly.
S. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
No. No. Div. Block No. Sub division Municipality/ of Local No. of fication Value
No. No. Corporation Panchayath/  ward by use per Are
Municipality ")
Corporation
1 2 B @ (5) (6) (7) (8) (9) (10) (11)
1584 4 53 83 17 Municipality —Wadakkanchery .. Hill Tract 36,000
with
road access
(35)
No. K.Dis.-6075/2017/B5. 31st March 2018.
SCHEDULE
District—Thrissur.
Taluk—Talappilly. Village—Pangarappilly.
9. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
No. No. Div. Block No. Sub division Municipality/ of Local No. of fication Value
No. No. Corporation Panchayath/  ward by use per Are
Municipality ()
Corporation
1@ B @ (5) (6) (7) (8) (9) (10) (11)
1 649 1 . . . . Residential™
plot with
Private
road access
. >12,350
2 648 9 . . . Panchayath Chelakkara . Residential
plot with
Private
road access /
3 648 7 . . . . Residential 9,880
plot without
Vehicular
access

Gaz. No. 10/2019/DTP CLR-Fair Vaue (Supplement).
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(36)
No. K.Dis.-4032/2018/B5. 31st March 2018.

SCHEDULE

District—Thrissur.

Taluk—Talappilly. Village—Kumaranellur.
S. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
No. No. Div. Block No. Sub division Municipality/ of Local No. of fication Value

No. No. Corporation Panchayath/  ward by use per Are
Municipality ")
Corporation
Mm@ B3 @ (5) (6) (7) (8) (9) (10) (11)
1 465 1 52 34 8 Municipality =~ Wadakkanchery | Residential 17,290
plot with
Municipality
road access
(37)
No. K.Dis.-4030/2018/B5. 31st March 2018.
SCHEDULE

District—Thrissur.

Taluk—Talappilly. Village—Elanad.
S. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
No. No. Div. Block No. Sub division Municipality/ of Local No. of fication Value
No. No. Corporation Panchayath/  ward by use per Are
Municipality (")
Corporation
Mm@ 63 @ (5) (6) (7) (8) (9) (10) (11)
1060 . . . . Panchayath Pazhayannur . Garden land 7,000
with road
access
(38)
No. K.Dis.-3794/2018/B5. 26th March 2018.
SCHEDULE

District—Thrissur.

Taluk—Talappilly. Village—Pangarappilly.
S. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
No. No. Div. Block No. Sub division Municipality/ of Local No. of fication Value
No. No. Corporation Panchayath/  ward by use per Are
Municipality ")
Corporation
mea 6 @ (5) (6) (7) (8) (9) (10) (11)
1 601 2 . . . Panchayath Chelakkara . Hill Tract 17,290
with road
access
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(39)

No. K.Dis.-4031/2018/B5. 27th March 2018.

SCHEDULE
District—Thrissur.

Taluk—Talappilly. Village—Kaniyarkode.

S. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
No. No. Div. Block No. Sub division Municipality/ of Local No. of fication Value
No. No. Corporation Panchayath/  ward by use per Are
Municipality ")
Corporation
mea 6 @4 (5) (6) (7) (8) (9) (10) (11)
1319 8 Panchayath Thiruvillwamala . Residential 40,750
plot with
Panchayath
road access
(40)
No. K.Dis.-3790/2018/B5. 26th March 2018.
SCHEDULE

District—Thrissur.

Taluk—Talappilly. Village—Karikkad.

S. Sy. Sub Re-survey Re-survey Re-survey Panchayath/ Name Name & Classi- Fair
No. No. Div. Block No. Sub division Municipality/ of Local No. of fication Value
No. No. Corporation Panchayath/  ward by use per Are
Municipality ")
Corporation
mea 6 @4 (5) (6) (7) (8) (9) (10) (11)
721 8 Panchayath Kadavalur 12 Residential  1,50,000
721 9 plot with
PWD
road access
Revenue Divisional Office, (Sd.)

Thrissur. Revenue Divisional Officer.
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